
NATTONAL COMPAI{Y Lq.W TRIBUNAL

MUMBAI BENCH. MUMBAI

C.P. No.31 1/(MAH)/20I7

SHRI B. S. V. PRAKASH KUMAR

MEMBER U)

SHRI V. NAILASENAPATHY

MEMBER (T)

ORDER SHEE"T OF THE HEARING OF MUMBAI BENCH OF THE NATIONAL
COMPAI.IY LAW TRIBUNAL ON 08.02.2018

NAME oFTHE PARTIES: Abil Infraprojects Limited

SECTION OF THE COMPANIES ACT: la(l)

ORDER

CP No. 311/14(1)/NCLTMB/MAw2017

None present. List this matte! on 14.3.2018.
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B.S.V. PRAKASH KI.MAR
Member Uudicial)
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LASENAPATHY
Member (Technical)

CORAM:
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